e -
? Vi HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR
- (Chief Justice’s Secretariat).

* ek

ORDER
No: 556 DATED: 14. 09.2009

After considering the comparative merit, seniority and

suitability of Head Assistants / Senior Assistants and Junior

| Assistants working in the Subordinate Courts of Kashmir Division,
the following officials are promoted temporarily in the interest of

administration.

l)  M/s Hatim Ali Ganai, Mohammad Sharief Beig, Mohd Yasin
Phamboo, Abdul Hamid Padroo and Mushtaq Ahmad Shah,
all He'ad Assistants are temporarily promoted as Section
Officers in the grade of 7450-11500 (pre-revised).

1)  M/s Pir Gh. Rasool, Mohd Muzamil Qari, Abdul Qayoom
Khan, Mehraj-ud-Din Lone and Ali Mohd Bhat all Senior
Assistants are temporarily promoted as Head Assistants in
the grade of Rs.5000-8000 (pre-revised).

M/s Muzamil Qari and Abdul Qayoom Khan are

granted conditional temporary promotion subject to the
condition that they shall improve their qualification by
completing their graduation within a period of five years, .
failing which they shall have to revert back to the present
posts of Sr. Assistants.

II1) M/s Prince Liyakat Ali Khan, Shahnawaz Ahmad Parray,
Muzafar Ahmad Khan, Mushtag Ahmad Teli, Shabir Hussain
Wani, Naseema Akhter, Mohd Abas Raina, Mohd Yasin Bhat,
Syed Mohammad Shah, Mohammad Amin Mir, Nazir Ahmad
‘Bhat and Mubashir Hussain Rather all Junior Assistants are
temporarily promoted as Senior Assistants in the grade of
Rs.4000-6000 (pre-revised).
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